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NOTE:—

(1) The Central Water Commission ha*
been entrusted with monitoring of selected
projects only and out of the monitored
projects there J; no such project where canals
have been completed and the dam has not
been completed;

(2) Details of minor irrigation scheme,
which are approved by the State
Governments themselve, are not kept at the
Centre.

Abandoned Mines in Maharashtra and

Andhra Pradesh

185. SHRI TULASIDAS MAHI:
DR. SHRIKANT RAMCHAN-

DRA JICHKAR:

Will the Minister of MINES be pleased to

state:

(a) how many sites of abandoned mine*
exist in Maharashtra and Andhra Pradesh;
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(b) the sites out of thess which are
dangerous;

(c) what is being done to protect the
surrounding population from any accidents on
these abandoned sites; and

(d) how many accidents have taken
place on these sites during the last year?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAYV): (a) to (d; The information
till date has not been sent by the concerned
State Governments. On receipt of the
information, it will be placed on the Table of
the House.
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